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l lhc Principal District & Sessions Judge. Central. THC.
.7 llic Principal Di.~:trict & Sessions Judge. New Delhi. PHC.
.1 'l he Principal District 8; Sessions Judge. South. Saket.
-1. l lie Principal District & Sessions Judge. West. THC.
5. l he Principal District & Sessions-cum-Spl. Judge (PC Act) (CBI), RADC.
ti. The Principal Judge, Family Courts (l-lQs), South-West. Dwarka.

Sub; Court Attachment of Trainee Officers of DHJS in District Courts w.e."l'. 11"‘
July to l8"' July, 2023 (except for 15"‘ July, 2023).

R ~:\|)CL‘l'\3t.l Sit"/lvladain.

»\ htiicli of ()3 (three) newly appointed/promoted Officers to DI-US have joined
i'tt:?ir .ltl\llc‘lill :‘\C(lLlCiiiy lhr their four weeks Orientation Course. As per the approved
l‘.iltll'i‘; Iiimllilt‘ of the Orientation Course. the Judicial Ofticcrs under training are required
i ~ -.-'~.l¢i--__'<~ lhucticiil Training in the District Courts.

'l‘liercl'orc. it is requested that the aforesaid newly promoted Officers of Di-IJS
'l;ElclCl' training) may kindly be attached as per schedule enclosed as Auncxure ‘A’ w.e,f.
ll"' July to 18"‘ July, Z023 (except for 15"‘ July, 2023).

The Mentor Judicial Officers be also requested to interact and suitably guide the
lr.iinee Judicial Officers about the issues and challenges faced by them in their respective
It|l'l.\'(llCllUliS.

lt‘ the z\=lcntur Judicial OlTcer with whom the Trainee Officer has been attached.
!..|p;»ciis to he on leave or is unavailable due to any administrative/ancillary reason. the
l;-.i:ncc (Jiliccr may kindly be attached with the Link Officer/another Judicial Ot'ficer oi’
\ m:l;ir uirisdicnon in your district. in case the Mentor Judicial Officer is transferred, the
l ;.i:i:c-~.- (lilicct may be attached with the successor Judicial Oflicer. In such an eventuality.

-;\,\ oi‘ the nrdcr oi‘ attachment may kindly be sent to the Academy for information and
1c;-tit! l

\\‘ith regards. l
Yours sincerely. 5l

./_./1,-l.3 .-l.\' above ‘£/ %)'>;//
(Dr. Acliti Choudhary)

.\lo_ DJA/'1'rg./Ex-O3/OC-DI-US(Promotion)/Batch-XIW1709/202 / 08"‘ July, 2023 ,
Copy for information to:
the 'l‘i-aiiiev DHJS Officers (on promotion). ,

(Dr. Aditi Choudhary) 7"

OFFICE or mi; PRINCIPAL DISTRICT & SESSIONS JUD_GE (HEADQUARTERS)
I '~ TIS HAZARI COURT‘ DELHI

No./J)/_/JOTP/Gaz./2023 i Dated, Delhi the 3
I-s directed copy of letter No. DJA/Trg/Ex-03/OC-DHJS (Promoti0n)/Batch-

XIII/1709/L G23/2888] dated 08.07.23 received from the Delhi Judicial Academy, Dwarka, New Delhi,
forwarded for information and necessary action to :-

The Concerned Judicial Officers of Central District, Tis Hazari Court, Delhi (as per list
attached with the letter as Annexure ‘A’ .
The P.S. to Ld. Prinicipal District & Sessions Judge (HQs), Delhi.
The Branch In-charge, Facilitation Cent , Tis Hazari Court, Delhi.
The Wehsite Committee, English/Mis Hazari Court, Delhi.
The LA/ERS for uploading the same.

\>%\o\">(Ka eri J?-a e]a)
District Judge (Commercial Court)—07

Officer In—charge Judicial Branch, Central
, for Principal District & Sessions Judge(HQs)

Tis Hazari Court, Delhi.
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Annexure A

Court Attachment ofTrainee Judicial Officers of DHJS on Promotion
w.e.l'. 11"‘ July to 18"‘ July, 2023 (except for 15"‘ July, 2023)

5:)‘ Name of Trainee Officer Name of Mentor Judicial Officer Court Complex Date of
Attachment

l lvlr KapilI(u1nar

Special Judge (PCMr. Mohd Famlkh Act) (CB1) Rouse Avenue 11"‘ July, 2023

P0 MACT ll?” i12"‘Jul 2023km r W921.“ >\s$A&m\_.:\3,_7 Y(Qgl 2»7 ‘ " ' ' LAL glib“ I

ASJ(Elec1Ii<=ity) 13*“ July. 2023

lei ‘Ila:
Special Judge

(NDPS)

Mr. Harish Kumar Judge, Family Court New Delhi, Pl-lC 14"’_]u1§_ 1033

~ Z’ CD July. 202;
Ms. Monika Saroha POLC Rouse Avenue 18"‘ July, Z023

2 l\/ll‘. Sllirisll Aggarwal

Mr. Arun Bliarclwaj Special Judge (PC
Act) (CBI) Rouse Avenue 11"‘ July, 2023

Mr. Tarun Yogesh POLC Rouse Avenue 12"‘ July, 2023

Special Judge
(Electricity Court) 13"‘ July. 2023

Mr. Sudhir Kumar Sirohi Special Judge
(NDPS) New Delhi, PHC l4"'Ju1y_ 3033

15$; PO MACT 17"‘ July, 2022
Mr. Rakesll Kwnar Ralnpuri Special Judge

(NDPS) West, THC 18"‘ July, 2023

3 Ms. Sl1eelalChaudhary Pradhan

Ms. Geetanjali Goel Special Judge (PC
Act) (CB1) Rouse Avenue 11"‘ July, 2023

Ms. Monika Saroha POLC Rouse Avenue 12"‘ July, 2023

Mr. Vivek l(r.Gulia ASJ (Electricity) South, Saket 13"‘ July, 2013

Ms. Shefali Barnala Tandon PO MACT New Delhi, PHC 14"‘ July, 2023
Special JudgeMr. Sl.lCllllI'KLll11flI' SiI‘Ol'll (NDPS) Nevv Delhi, PHC 171:1 July 2023

Mr. l-larish Kumar Judge, Family Court New Delhi. PHC 18"‘ July. 2023


